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Boundary Commission to settle Punjab 
and Haryana Territorial claims

*134. SHRI SUKHDEO PRASAD 
VERMA; Will the Munster ol HOME 
AFFAIRS be pleased to state-

(a) whether Haryana Government 
have approached the Centre to appoint 
a boundary commi>sion imnudintely 
to adjudicate Punjab and Haryana 
claims on each other’s tcrniory; and

(b) if so, the reaction of Govern­
ment in this regard?

THE MINISTER OF HOME 
AFFAIRS (SHRI K. BRA U M AN A N DA 
REDDY): (a) and tb). While there 
has been no recent communication 
from the Chief Minister of Haryana 
in this regard, consultations With the 
State Government concerned on the 
appointment of a boundary Commis­
sion are in progress.

Pending applications from Madhya 
Pradesh for letters of intent/licences

*135. SHRI NITIRAJ SINGH CHAU- 
DHARY: Will the Minister of INDUS­
TRY AND CIVIL SUPPLIES be plead­
ed to state:

(a) the number and date of pending 
applications for letters of intent and 
licences for starting industries in 
Madhya Pradesh;

(b) the number out of them which 
are for industries in the co-operative 
sector and by M. P. Audyogic Vikas 
Nigam; and
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(c) number of the above which are 
for Sugar Mills or for Khandsari and 
facts thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND 
CIVIL SUPPLIES (SHRI B. P. 
MAURYA): (a) 26 industrial licence 
applications for starting industries in 
Madhya Pradesh are pending. 24 of 
these applications were received on 
different dates during 1974 and the 
other 2 applications during January, 
1975.

(b) One of the pending applications 
relates to the co-operative sector and 
another has been submitted by the 
Madhya Pradesh Aiubogik Vikas 
Nigam.

(r) One of the applications is by 
the Narsinqhpur Co-operative Sugar 
Mills Limited for the establishment of 
a new co-operative Migar factory with 
a cane crushing capacity or 12S0 ton­
nes per day at Narsinghpur in Madhya 
Pradesh.

Effect of insufficient v of funds on ex­
pansion programmes oi P & T 

Department

*13«. SHRi VIJAYPAL SINGH: 
SHRI R. fe PANDEY.

Will the Minister ol COMMUNICA­
TIONS be pleased to stale:

(a) whigher a net work of expan­
sion programmes i> boinj set aside by 
the Post? and Telegraphs Department 
due to the inadequacy of funds;

(b) if so, which are these important 
projects;

(c) whether due to this reason, 
there is a glut of indigeneously manu­
factured telephone, and telecommuni­
cation equipments in the country; and

(d) if so, the facts thereof and what 
measures have been taken by the Go* 
vernment in this regard?




